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6735. SHRI .N. R ESH: Will the' 
Minister of FOOD AND CIVIL SUPPLIES 
be plett. ed tQ state :. 

(a) whether it i a fact that there is no 
staff body recogni ed in the Food orpora-
tioD of India ; 

(b) what is the criteria for giving them 
official meeting 

(c) whether there is any staff body for 
re resenting Scheduled Caste and Scheduled 
Tri employee; 

(d) if so, whether the SC/ST body is not 
bein called ~ r official meetings to discuss 
the problems of SC/ST employee ; and 

(e) jf so, why di criminatory treatment 
is bei ng given to SC/ST body ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES : (SHRI BHAGWAT IRA 
AZAD) : (a) Ye, Sir. 

(b) The management of the Corporation 
hold informal meetings with the Staff 
Bodies a and when considered neces ary. 

(c) Several staff bodies including the 
heduled Castes/Scheduled Tribes Employees 

Welfare Association claim to repre ent 
SC/ST employees. 

(d) and (e). The Scheduled Castesl 
Scheduled Tribes Employees Welfare As 0-

elation i at 0 given informal meetings at 
variou levels. The As ociation has reques-
ted for a meeting at the Headquarter. level 
and t e matter is under consideration of the 
Corpora ion. No discriminatory treatment 

being given to this Association. 

Supply of quota of Rice to 
Fair Price Shop 

. 6736. SHRI MA OHAR LAL SAINI : 
Will the Mini ter of OOD AND IVIL 
SUPPLIES be plea ed to state: 

(a) whether there is acute hortage of 
ri in the countl)' and a ainst entitl nt 

of 190 bags of rice of a fair pric shop holder 
in Delhi, only 30 bag ar given to him ; 
and 

(b) if so, the rea ons thereof and step 
taken to tackle the situation ? 

THE MINISTER OF STATE 0 TH 
MINISTRY OF FOOD AND IVIL 
SUPPLIES (SHRI BHAGWAT JHA 
AZAD) : (a) and (b). The availability of 
rice in the open market varies from State to 
State. In so far as issues through the 
Public Distribution System are concerned, 
the Central Government alJots rice to variou 
State IUnion Territories on the basi of 
stocks available in the Central Pool, the 
availability in open market, demand from 
various State / Union Territories and other 
relevant factors. In that context, the 
Union Territory of Delhi is getting 15,000 
M.T. of Rice per month from Central 
Government which is sub-allotted by eJhi 
Admini tration to all the Fair-Price Shops 
on the basis of units regi tered with indivi-
duaJ fair~prjce shops. 

Teachers of N.n .M. C. not AlJotted 
Accommodation 

6737. SHRI JAI NARAYAN ROAT: 
Will the Minister of WORKS AND 
HOUSING be pleased to state : 

(a) the number of teachers of New Delhi 
Municipal Committee who have so far n t 
been allotted accommodation for the Ja t 
10 years or so by the N.D.M.e. ; and the 
present policy of N.D.M.C. for the all tment 
of houses to the e teachers ; and 

(b) what further steps Government 
propose to take in this regard and when they 
are likely to get accommodation from 
N.D.M.C. ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAMM DUMAN ARJ ) : 
(a) The NDMC has reported that re i-
dential accommodation to its employee js 

Hotted on licence fee basis as per pro vi ion 
of the New elhi Municipal Committ 
Residential Rules, 1964 and the teach r r 
treated at par with oth r DM mploy es 
for ucb allotmen~s , . 




